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SJui IIaIlllbhai Shall: Just now we 
have exported to Rumania. But there 
is a great field to send it to Burma 
as also to Ceylon and other Latin 
American countries including Ar,en·. 
tina. 
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Shri Thirumala Bao: Is the whole 

machinery, cent per cent., manufac-
tured in lndia, or does this industry 
still depend on foreip machinery! 

Shri. 1IIaDIlbhai Shah: Of a plant 
costing Rs. 84,00,006 Its. 68,00,000 
worth is indigenously manufactured 
BDd Rs. 16 lakbs worth per plant is 
imported. This will be further re-
duced. 

Shri. BlswaDatb Boy: May I know 
whether lndia has gof self-sufficiency 
regarding the manufacture of difterent 
parts of sugar machinery manUfactur-
ed in India? 

Mr. Speaker: That is what has been 
asked just now. He has answered 
that. 

Shri. s: c. Samaata: With reference 
to part (a) of the question, may I 
know whet the target was and how 
much has been produced! 

8IIrl .... bIIaI 1!IIIah: As the House 
knows, machine building industry has 
been developed in the. last t!bree years. 
Theretore no targets as such were 
SXed. But in the 'l'hird Plan, the 
target is Rs. 5011 to Ri. 800 cro1'el per 
year. 

SJui "rhinImaIa BIle: Are all these 
newly set-up plants w.rking efliclent-
ly, or are there any derelict plant. 
among them which are not coming 
up to the expected standards? 

Shri Manubbal Shah: Is there any 
doub't that India cannot produce the 
best machinery? 

Shri Thiromala Bao: My question is 
simple. It is not of general thzory. 
What is the percentage of inefficient 
factories among these that are set up 
under this? 

Shri Mauubbai Shah: Not a single 
one that I know of. Actually, six co-
operative sugar factories have gone 
into production this year and they 
are all reported to be working very 
efficiently and to the guaranteed per-
formance . 

Shri Tyagi: As the sugar machine 
building capacity seems to be many 
times more than the local require-
ments of machinery, may I know if 
these plants are being set up with a 
view to export machinery outside 
India? 

Shri Manllbbai Shah: That is what 
I said. But more than that, the House 
will be glad to know that we are 
diversifying the production. The 
augar machinery manufacturers will 
not confine themselves only to making 
the parts and machines of the sugar 
mills, but they will go to cement, 
paper and other types of machinery. 

Death of Shri Hammarskjoeld 

+ 

{

Shri II- B. Tbakore: 
Shri IIad&h CIwuIra 

"683-B. 1IatIaIr: 
ShrI &ameIh Pruad Siqh: 
8IIri N. B. M1IDiswamT: 

Will the Prime MlDlater be pleased 
to state: 

(a) what are the conclusions of en-
quiries made in respect of the plane 
accident resulting in the tragic death 
of Sbri nag Hammarskjoeld; and 

(b) what interest, if any Govern-
ment of India tooll:: in the matter? 
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The Deputy MlDister of Extenlal 
Mairs (Sbrimatl Lakshmi Menon): 
(a) and (b). The Investigation Board 
.et up by the Federal Government of 
Rhodesia & Nyasaland has inter alia 
concluded that aircraft carrying the 
lJN Secretary-General, late Mr. Da, 
nammarskjoeld, and his party, crash-
ed 9 miles from Ndola and was des-
troyed by impact. But the investiga-
tion has so far failed to determine anr 
positive cause of the accident. The 
Government of India was in no way 
associated with this enquiry. 

The UN General Assembly adopted a 
Resolution unanimously on 26.10.1961 
calling for the immediate holding of 
an international investigation in the 
air crash. India was one of the spon-
sors of this Resolution. 

Slui M. B. Thakore: May I know 
from the hon. the Prime Minister 
-whether it is a fact that information 
about the flight of the aeroplane in 
which the late Secretary-General was 
to travel was conveyed by some U.N. 
-official to the Katanga authorities 
from the Congo capital; if so, the 
-details thereot? 

The Prime MbWIter IUld MlDister of 
Extemal Affairs (Shrl JawallarJal 
Nehru): How can I answer that que.-

"'lion? I have no information. Whether 
information was conveyed by some-
body to the Katanga authorities-I am 
-unable to say anything about it. 

Sbrimatl BeD.u Chakranrit)' ro.e-
Mr. Speaker: Order, order. II)' 

-difficulty is this. Are we going into 
this matter? When an enquiry com-
mittee has been appointed, when some 
investigators have been appointed by 
-the U.N. on a resolution sponsored by 
us and they have not been able to 
find the cause, shall we go iIrto the 
-details now? I mean, are we having 
a super enquiry committee here? 

Shrlmatl BeD.u Chalaavarttl: The 
-question is at what stage is the en-
-quiry committee. The report which 
bas been given is the repart of the 
committee set up by Rhodesia and 
lfyasaland. But according to the 

United Nations resolution there was 
to be an international enquiry. W. 
would like to know what is the result 
of it, whether that has been formed or 
it is starting or whether there is any 
difficulty in the way. 

The Minister of Defeuee (Shri 
KrIshna Menon): Lots of people have 
appointed committees, not only Rho-
desians. But the United Nations 
under a resolution appointed a com-
mittee, presided over by a Burman 
judge and representatives of three 
other countries. They have reported, 
and that report will come up for 
debate in the United Nations. 

Shri TaDgamani: May know 
whether the Government of India will 
demand that this report will be dis-
cussed in the United Nations, or will 
the report be shelved and the discus-
sion not take place, as happened in 
the case of the murder of Mr. 
Lumumba? 

Mr. Speaker: What is the meaning 
of this? It is hypothetical. Wait and 
see. The hon. Minister has stated that 
it will come up for discussion. If it 
does not, he will certainly note the 
hon. Member's desire that it should be 
discussed. 

Shri 'I'anpmaDi: May we know 
when it is going to be discussed. 

Shri T. B. Vital Rao: Let us know 
the reactions. 

Mr. Speaker: When ill it liltely to 
be discussed? 

Shri K:rIshna _: The general 
opinion is that it should be discussed. 
The reason why it has not been dis-
cussed immediately is that the Congo 
matters were being discussed before 
the Security Council, and the Delega-
tions concerned thought it was better 
to take it up a little later on account 
of the developments in the Congo. 
The report has to be discussed. It 
will be discussed, unless -Well diI-
cussion is turned down by a majority 
or something like that. We cannot 
control the decision of the General 
Assemly, but our Delegation will 
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